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(b) if so, the steps proposed to be taken to 
improve the quality of diesel? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI SANTOSH KUMAR 
GANGWAR) : (a) The HSD manufactured by the pubk 
sector Indian Refineries conforms to BIS Specifications. 

(b) The steps proposed to be taken by Govern-
ment to improve diesel quality are as under:-

> 1) Projects for reduction of Sulphur is diesel 
from 1.0% to 0.25% by weight are at 
advanced stage of implementation at 
various refineries. 

2) Increase of Celane number from present 
specifications of 42 to 48 is also planned. 

[Translation] 

Coconut Bomb in Jhandewalan Temple 

2660. SHRI RAVINDRA KUMAR PANDEY Will 
the Minister of HOME AFFAIRS be pleased to state: 

(a) whether an attempt was made to blowout 
the Jhandewalan temple in the Capital by placing a 
coconut bomb; 

(b) if so, whether the Government have identi-
fied the persons involved in this conspiracy; 

(c) if so, the details thereof alongwith the action 
taken against them; and 

(d) the steps taken by the Government to check 
each activities in future? 

THE MINISTER OF HOME AFFAIRS (SHRI L. K. 
ADVANI) : (a) A hand grenade was recovered from one of 
the rooms of Badri Bhagat Jhandewalan temple on the 
30th September, 1998 and defused by the Bomb Disposal 
Squad. 

(b) The investigation carries out so far in this 
case has not established the identity of the person(s) 
invloved. 

(c) and (d) Do not arise. 

[English] 

Opening Of CGHS Dispensarie. 

2661. SHRI ASHOK NAMDEORAO MOHOL : 

SHRI RAMKRISHNA BABA PATIL : 

SHRIMATI RANEE NARAH : 

SHRI U.V. KRISHNAMRAJU : 

Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the details of places where allopathlclHo-
moeopathiclUnani CGHS dispansaries are functioning at 
present. State-wise; 

(b) the total number of beneficiaries per dispen-
sary earmarked by the Government; 

(c) whether these dispensaries are sufficient to 
meet the requirement of beneficiaries; 

(d) if not, whether the Government have re-
ceived any request from the State Governments partlcu-
larty from the Governments of Maharashtra, Assam and 
Andhra Pradesh; 

(e) if so, the details thereof and the action taken 
by the Government in this regard; 

(f) the amount allocated for opening of CGHS 
dispensaries during the Ninth Five Year Plan; and 

(g) the places where CGHS dispensaries likely 
to be opened during the next two years? 

THE MINISTER OF STATE OF THE MINISTRY 
OF HEALTH AND FAMILY WELFARE (SHRI DALIT 
EZHILMALAI) : (a) The details 01 CGHS dispensaries are 
given in the statement attached. 

(b) A minimum 01 2,500 Central Government 
Employees/Pensioners are required for opening of a new 
CGHS dispensary subject to avallablHty of resources. 

(c) to (e) In view of the inadequacy of CGHS dispen-
saries, the Government has been receiving requests for 
opening new CGHS dispensaries from the State Including 
Pawai in Maharashtra and Vijayawada In Andhra Pradesh. 
As soon as the Report of the staff Inspection Unit which 
Is under finalisatlon Is received and accepted by the 
Government, proposals for opening of New CGHS dispen-
saries will be processed. 

(I) An amount of Rs. 50.00 crores has been 
allocated 10 opening 01 new CGHS dispensaries/on going 
CGHS Schemes. 

(g) The CGHS dispensaries are Ikely to be opened 
at Chandigam, Bhopal, Shillong. Vljayawada. Vlsakhapatnam. 
Varanasl and Jodhpur etc. during the next two years after the 
IInalsatlon of the SIU Report. 



S
ta

te
m

en
t 

I\
) 

ti
l co
 

S.
N

o.
 

N
am

e 
of

 c
ity

 
D

at
e 

of
 

E
xi

st
in

ll 
D

is
ee

ns
ar

ie
s 
S
~
s
t
e
m
 w

is
e 

(a
s 

on
 3

1.
3.

98
! 

N
o.

 o
f 

N
o.

 o
f 

S
ta

rti
ng

 
A

llo
. 

Ay
ur

. 
H

om
eo

. 
U

na
ni

 
S

id
ha

 
Yo

ga
 

To
ta

l 
P

ol
y 

C
G

H
S

 
D

en
ta

l 
C

ar
ds

 
B

en
ef

ic
ia

rie
s 

:E 
C

lin
ic

s 
la

bs
 

U
ni

ts
 

:3
. :=
 

III
 

1. 
A

hm
ed

ab
ad

 
A

pr
il,

19
79

 
5

' 
7 

08
80

5 
38

63
4 

~
 > 

2.
 

A
lla

ha
ba

d 
M

ar
ch

,1
96

9 
7 

9 
31

10
0 

17
14

83
 

~
 

II>
 
~
 

GI
 

10
 

3.
 

B
an

ga
lo

re
 

Fe
b .

• 1
97

6 
2 

1"
 

14
 

2 
54

49
2 

21
15

38
 

... II>
 

4.
 

B
or

m
ay

 
N

ov
 .• 1

96
3 

28
 

2 
4 

34
 

2 
17

 
2 

10
79

41
 

43
39

17
 

5.
 

C
al

cu
tta

 
Au

g .
• 1

97
2 

17
 

2 
21

 
4 

0 
43

92
4 

15
19

29
 

6. 
D

el
hi

 
Ju

ly
.1

95
4 

87
 

13
 

13
 

4 
3 

12
1 

4 
31

 
3 

35
33

23
 

15
95

45
9 

7.
 

H
yd

er
ab

ad
 

Fe
b .

• 1
97

6 
14

' 
2 

2 
2 

20
 

2 
2 

72
33

8 
30

85
43

 

8.
 

Ja
ba

lp
ur

 
O

ct
..1

99
1 

3 
3 

1"
 

0 
13

63
8 

68
34

2 

0 
9.

 
Ja

ip
ur

 
Ju

ly
,1

97
8 

5 
7 

2 
22

53
9 

10
76

93
 

~ <II
 

10
. 

K
an

pu
r 

Ju
ly

.1
97

2 
9 

2 
12

 
3 

26
30

8 
11

59
88

 
3 i .... 

11
. 

Lu
ck

no
w

 
M

ar
ch

.1
97

9 
6 

9 
15

91
6 

85
75

0 
U

1 

12
. 

C
he

nn
ai

 
M

ar
ch

.1
97

5 
14

 
17

 
2 

2 
38

58
8 

16
07

55
 

-
"
 

to
 

to
 

13
. 

M
ee

ru
t 

Ju
ly

.1
97

1 
6 

8 
0 

10
48

1 
51

50
1 

(J
) 

14
. 

N
ag

pu
r 

O
ct

.1
97

3 
10

' 
2 

13
 

0 
34

68
2 

15
67

11
 

15
. 

Pu
ne

 
Ju

ly
.1

97
8 

7 
2 

10
 

37
91

5 
13

42
61

 

16
. 

Pa
tn

a 
N

ov
 .• 1

97
6 

5
' 

7 
2 

26
96

9 
12

25
91

 

17
 

G
uw

ah
at

i 
Ap

ril
,1

9,
 

3$
 

3 
63

35
 

29
48

4 

18
. 

Tr
iv

an
dr

um
 

A
pr

il.
19

95
 

3$
 

3 
42

26
 

14
60

9 

19
. 

R
an

ch
i 

O
ct

.,1
99

2 
1#

 
27

05
 

11
25

8 
cj

 
20

, 
B

hu
bn

es
hw

ar
 

A
ug

.,1
98

8 
1#

 
21

37
 

94
76

 
0 c: 

To
ta

l 
24

1 
31

 
34

 
9 

2 
3 

32
0 

19
 

71
 

17
 

91
43

62
 

39
79

92
2 

ID
 
~
 

0'
 

In
cl

ud
in

g 
tw

o 
su

b·
di

sp
en

sa
rie

s.
 

~
 

I/
) 

1/ 
O

nl
y 

lo
r A

.G
:s

 e
m

pl
oy

ee
s 

in
cl

ud
in

g 
on

e 
su

b-
di

sp
en

sa
ry

. 

I\
) 

S
an

ct
io

ne
d 

bu
t 

no
t y

et
 s

t&
ne

d 
lu

nc
tio

nl
ng

. 
(7

) 
0 


	0133
	0134

